BEFORE THE ADJUDICATING OFFICER
SECURITIES AND EXCHANGE BOARD OF INDIA

CORREIGENDUM
To
[ADJUDICATION ORDER Ref No.: Order/AS/RM/2022-23/25197]

1. Whereas, an Adjudication Order No. Order/AS/RM/2022-23/25197 dated

March 31, 2022 (hereinafter referred to as ‘order’), has been passed against
Ms. Niranjana Vinodchandra Jhaveri (PAN:AAEPJ2591H) in the matter of
llliquid Stock Options at BSE.

. And whereas in para 4 and 8 of the aforesaid order, inadvertently typographical

errors have occurred w.r.t. date of death and the name of the Authorized
representative of the Noticee. In order to rectify the same, it is hereby clarified
that para 4 and 8 of the said order shall be read as

“4. The undersigned notes from records that, Mr. Vinod Harilal Jhaveri,
husband of Ms. Niranjana Vinodchandra Jhaveri (Noticee) has informed
erstwhile AO vide letter dated December 01, 2021 that Ms. Niranjana
Vinodchandra Jhaveri (Noticee) had passed away on August 24, 2018. Copy
of Death Certificate to this effect has been produced along with the said letter.
The death certificate was verified by scanning the QR code given on the death
certificate, leading to the digital copy of the aforesaid death certificate hosted
at the website of Birth & Death Registration Website of Office of the Registrar
General & Census Commissioner, India.

8. In terms of the provisions of Rule 6 of the Adjudication Rules, a copy of this
order is being sent to SEBI and to the last known address of deceased Noticee
as well as to Mr. Vinod Harilal Jhaveri the authorized representative of Ms.
Niranjana Vinodchandra Jhaveri the deceased Noticee”.

) ; The other contents of the Adjudication Order No. Order/AS/RM/2022-23/25197
- dated March 31, 2022 shall remain unchanged.
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4. A copy of this corrigendum shall be sent to the Noticee in the aforesaid order
and also to SEBI. R, 10

A
)

e

Date: April 03, 2023 ASHA SHETTY
Place: Mumbai ADJUDICATING OFFICER
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